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Unemployment in Industrial Sector

1053, Shrimati Shards Mukerjes:
Shri Rameshwar Rao:

Will the Minister of Labour and
Rehabilitation be pleased to state:

(a) whether it is a fact that there

is a large-scale unemployment in the
industrial sector;

(b) if so, the break-up thereof in
prominent cities of India; and

(b) and (e). Do not arise.

Popukarisation of National Discipline
Scheme
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(b) the number of new schools and
mstitutions which have started this
scheme during the same period?

The Minister of State |n the Minis-
try of Education (Shri Bhagwat Jha
Azad): (a) and (b). The National
Dhcipline Scheme has been merged
in the National Fitneis Corps Pro-
gramme from 1985-86. the-
Year 1906-67, 5909 additional schoolsf
ingtitutions ‘covesfing about 14,80,000
students have been brought under the
National Fitness Corps Programme.

Cultural Festival in Utkal University

1055. Shri Ramachandra Ulaka:
Shri Dhuleshwmr Meena:
8hri Heerji Bhal: .

Shri K. Pradhani:

Will the Minister of Education be-
Pleased to state:

(a) whether any Central Grants
were given to the Utkal University
for organising cultural festivals
during 1886-67;, and

(b) if so, the details thereof?

The Ministey of Education (Dr..
Triguna Sen): (a) No, Bir,

(b) Does not arise.

One Man Commission on Boundary
Dispute

1058. Shri M. N. Naghnoor: Will the-
Minister of Home Affairy be pleased to-

f



2005 Written Answers JYAISTHA 10, 1880 (SAKA) Written Answers 2006

dispute relating to Kasargod might
be withdrawn from its jurisdiction
ag the Kerala Government did not
submit any memorandum relating to
this issue. As the ‘Commission had
been set up to go into the “existing
border disputes”, the Government de-
cided that the Commission may itself
determine the scope of the expression
“existing border dispute” between the
States of Maharashtira and Mysore
having regard to the claims made,
and views expressed in the documents
relating to the dispute by the two
State Governments or their represen-
tatives, during the period following
the enforcement of the scheme for the
reorganisation of the States ang before
the setting up of the Commission, and
after taking into consideration the
views expressed by the two State Gov-
ernments in their communications
to the Commission on the scope of its
enguiry. The Commission wes appris-
ed of this decision. The Commission
was slso requested to go into the My-
sore-Kerala border gispute in accord-
ance with the resolution of the Gov-
ernment of India by which it was con-
stituted.

Unemployed Technieal Persons In
Mysore

1057, Shrl Mohsin: Will the Minis-
ter of Labour and Rehabilitation be
pleased to state:

(a) whether ft 4 a fact that hun-

ﬁdm holders in Civil,
and Rlectrical Courses
and persons trained in varlous trades

o indusjrial Trade Ingtitytions have
_ Swmained . unempleyed in Mysore

(b) the number d‘luchpm
with various Employment
Exchanges in the State; and

(c) the fteps taken by Government.
to provide employment to them?

The Minister of Labour and Reha-
bllitation (Shri Hathi): (a) The in-
formation is not available,

Number on Live
Register as on 25.5.1967

oA

1. Diploma holders in Enginsering
(i) Civil 1,351
(i) Mechanical 1,162
(iif) Electrical 743

2. Irmistml Triim
nstitute passc
Trainees

2,103

(c) Various Development Schemes
wcluded in Five Year Plans will
generate incresging number of em-
ployment opportunities for unemploy-
ed persons (including diploma holders-
in engineering and craftsmen).

Postal Services in Rajasthan





